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1Wdta. of .....,., HII .... OU 
by Fore IgD Companies 

3269. SHRI ~MARS1NH RATHAWA: 
Will the Minister of PETROLEUM be 
pleased to state : 

(a) whether any non-Governmental 
foreign companies purchased Bombay HiJh 
crude oil durinl the financial year 1984-8S; 

(b) if so, the quantity of Bombay High 
crude sold to each non-Governmental foreign 
company respective1y during the financial 
year 1984-85; 

(c) whether this crude oil was sold on 
tender basis or on the basis of negotiated 
term contracts; 

(d) if it wa~ sold on the ba,is of negotia-
ted term contracts, tl-Je name of the non-
Goveranmental foreign companje~ which 
secured the~e term contracts and the r~pective 
quantities purchased by them; and 

(e) whether there is any specific policy 
on the part of the Government that governs 
the manner in which Bombay High crude is 
~'d to non-Governmental foreign companies 
i. e. whether policy prohibits sale 00 term 
eontract balis or not ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PETROLEUM (SHRI 
NAWAL KISHORE SHARMA): (a) Yes, 
Sir. 

~b) During the period of 1. 4.1984 to 28. 
2.1985 Bombay High crude oil was sold to 
the following part ies : 

Name of Pllrty 

Coastal 

Champlin 

Gulf oil 

BD. Naft 

Attock oil ... ... 

Qly. 10 '000' MT 

2756 

505 

875 

269 

238 

4642 

(c) Export of Bombay High crude oil 
was finalised on the basis of tenders. 

(4) ... not atHe. 

(c) No Sir. 

Delay Ia .."Iy of LPG by p. ..-ere. 
3270. SHRI MOTILAL SINGH: Will 

the Minister of P£TROLEUM be pleased !o 
state : 

(a) whether there is abnormal delay of 
nearly 7/ J 0 days in the suppLy of cooking 
gas cylinders to the people by the various 
gas agencies in Delhl~ particulurly in trans-
Yamuna and Ashok V Ihar areas~ 

(b) if so. the action taken by Government 
to check this delay in supply of cooking gas 
cylinders; 

(cl the names of the agencieS in tranfi-
Yamuna and Ashok Vihar areas, which put 
people to hardship by inordmate d~lay in 
supp]ying gas cylinder.;: 

(d) whether Government propose to give 
any directive to all the~e gas agencIes to 
supply cylinders on the same day when reqllls-
tion is received; and 

(e) if not, the rea~ons therefor? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PETROLEUM (SHRI 
NAWAL KISHORE SHARMA) : (a) Custo-
mers in the trans-Yamuna and Ashok Vihar 
ares have Jately been gettmg LPG refill 
supplies with some delay. 

(b) Efforts have been made to augement 
supplies in these areas, besides release of 
second cylinders and option to customers to 
pick-up the refill from the distributor on a 
rebate of Re. 1/ - only. 

(e, The name, of Indian 011 Corporation's 
LPG dlstnbutors in the trans-Yamuna and 
Ashok Vihar areas are ali under-

1. Mis. Amar Gas Sen ice. 

2 . M/o;,· 8. N. Gupta and Co. 

3. M/~. Nandi Gas Distributors 

4. Mis. Sbaheed Subhash Gas Service. , 

5. Mis. Slvanika Ente~. 
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6. Mis. Supreme Bnterprisa. 

7. Mis. Vij.y Rattan Bnterprises. 

8. MIs. Visbal Gb Service. 

9. MIs. Rajdhani Oas Service. 

10. Mis. J, J. Gas Serviee, 

11. Mis. Delhi State Civil .Supplies 
Corpn. 

(d) Oil Company instructions already 
exist that u~er tlprmal circumstances refill 
supplies should be made within 24 hours. 

(e) Dose not arise. 

ReservatioD In eXKutive c_re of 
Defence Forces 

3271. DR. G. NIJAYA RAMA RAO 
Will the Minister of DEFENCE be pleased 
to state: 

(a) the number of Scheduled Castes/ 
Scheduled Tribes persons recruited in the 
executive cadre of tht' Defence Forces inclu-
ding the civilian staff. 

(b) whether the reservation of 18 percent 
in force bas been fully observed, if not, the 
reasons thereof; and 

(c) tbe remedial/corrective steps Govern-
ment propose to tak.e to ensure that orders 
regarding reservation are implemented? 

THE MINISTER OF DEFENCE (SHRI 
P. V. NARASIMHA RAO) : ta) and (b). In 
the "D.:fence Servi",-es" (Arm~d Forces) there 
is no "Executive Cadre". There are no reser-
vation for Scheduled Castes and Scheduled 
Tribes in the Armed Forces. 

The civilian staff workinl with the 
Defence Services are classified like all other 
Central Government servants as follows : 

(i) ut'oop ·A. 

(iii) Group 'e. and 

(ill) GrQQP 'D' 

For the civilian posts, the reservations for 
Scheduled Castes at 1 S% and for Scheduled 
Tribes at 7 1/2% arc in force. These reserva-
tior;& arc bciaa impjemented in accordance 
with ~he existina Rules. 

(c) Dose not arise. 

[ TrIln&JaJionJ 

I~trtal training to "'omen in the ~try 

3272. S»Rl~~TI USHA CHOU~ 
DHARI : Will the Minist(fr of INOUSTR. Y 
AND COMPANY AFFAIRS be pleased to 
state: 

(a) the steps taken so far to provide 
Industrial training to women in the country; 

(b) whether Government propose to start 
new schemes and provide more incentives in 
future for setting up more small scale indus-
tries; and 

(c) if so, the outlines and other details 
thereof? 

THE MINISTER OF CHEMICALS 
AND FERTILIZERS AND INDUSTRY 
AND COMPANY AFFAIRS (SHRI 
VEERENDRA PATIL) : (a) A scheme for 
providing training to Women Entrepreneurs is 
being implemented by Small Industry Develop-
ment Organisation since 1978-79. 

tb) No, Sir. 

(c) Question does not arise. 

Manufacture of ampicillin (rom cbe.ieaJ 
grade of 6-AP A 

3273. SMRI MOT} LAL SINGH: Will 
the Minister of CHEMICALS AND FEIlTl-
LIZERS be pleased to state: 

(a) whether it is a fact that some of the 
Ampicillin and its iJlls are manuf8Cft~ in 
our COl,lntr), from chemical &ra~e pC 6-APA; 

(b) whelh<r it is also a fact tbat sucb 
Ampicillin manufactured is canarQleDic and 
forbidden world wide due to the presence of 
dimethyJamiJinc in the intermediate; 




